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ॢबह�र गजट 
[स�ध�रण [�क 

ॢबह�र सरक�र ह�र� 
क�०शत 
 

4 ��वण 1�4� �श�� 

(स�� पटन� �1�) पटन�� व५ह! प०तव�र� 26 जलुाई 2018
 

okf.kT;&dj foHkkx 

——— 
vf/klwpuk 

26 tqykbZ 2018 
vf/klwpuk la[;k 18@2018&jkT; dj ¼nj½ 

,lŒ vksŒ  216] fnukad 26 tqykbZ 2018—fcgkj eky vkSj lsok dj vf/kfu;e] 2017 ¼2017 dk 12½ dh 
/kkjk 9 dh mi/kkjk ¼1½ }kjk iznÙk 'kfDr;ksa dk iz;ksx djrs gq,] fcgkj jkT;iky] th,lVh ifj"kn dh flQkfj'kksa ds 
vk/kkj ij] ,r~n }kjk] okf.kT;&dj foHkkx dh vf/klwpuk la[;k 1@2017&jkT; dj ¼nj½] fnukad 29 twu] 2017] 
fcgkj xtV vlk/kkj.k vad esa la[;k&544] fnukad 29 twu] 2017 }kjk izdkf'kr] esa fuEufyf[kr la'kks/ku djrs gSa] 
;Fkk %& उ� अ�धसचूना म!,- 

(क) अनुसचूी I -2.5%  म!,  

( i )  )म सं�या 102 और उससे संब�ंधत /0वि3टय4 के प	ात, िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत 6कया जाएगा, यथा: - 
 “102 क 2207 एथाइल ए> कोहल, जो 6क मोटर ि@/ट (पेAोल) म! 

Bमलाने के Bलए ऑयल माकD Eटगं कंप�नय4 को आपतूG 

6कया गया हो ”; 

( i i )  )म सं�या 123 म!, कॉलम (2) और कॉलम (3) कL /0वि3ट के �थान पर िन
िलिखत 
/0वि3टय4 को �ित�थािपत 6कया जाए: 

(2) (3) 

“2515( 2515 12 10, 

12 20, 2515 12 90 को 

एकाउBसन और अNय केलकेOरयस ससं ्मारकLय या 

�नमाGणी /स ् तर ; एलबास ् टर [अ�य संगमरमर और 
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(2) (3) 

छोड़कर) या 6802 AैवटाGईन से िभ�], दप�ण के सदशृ तराश ेगए प�थर जो 

6क /योग 6कए जाने के Bलए तैयार हX से BभNन”; 

( i i i )  )म सं�या 170 और उससे संब�ंधत /0वि3टय4 के प	ात, िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: -  
“170क  2809 _वZरक ��ड क�  फ�� फ
ॢरक e०सड  

( iv) )म सं�या 215 म!, कॉलम (3) कL /0वि3ट म! अ!प 0वराम और श"द “, िजसम! कोयर 
0पथ क[ पो@ ट जो 6क यू�नट कंटेनर म! बंद ह4 और िजनका ]ांड नेम हो भी आते हX”  

को अंत म! अंतः�थािपत  6कया जाएगा; 
(v) )म सं�या 219 म!, कॉलम (3) कL /0वि3ट के �थान पर /0वि3ट “कोयर मे_स, मैEटगं, 

`लोर कवOरगं और हXडलमू दOरया”, को �ित�थािपत 6कया जाएगा; 
(v i)  )म सं�या 219क म!, कॉलम (3) कL /0वि3ट के �थान पर /0वि3ट “सभी व�तुएं” को �ित�थािपत 6कया जाएगा; 
(v i i )  )म सं�या 222 म!, कॉलम (2) और (3) कL /0वि3ट के �थान पर िन
िलिखत /0वि3ट 

को �ित�थािपत 6कया जाएगा, यथा: 
 

 

 

 

 

 

(v i i i )  )म सं�या 225 म!, कॉलम (3) म! अंक “500” के �थान पर अंक “1000” को �ित�थािपत 6कया जाएगा; 
( ix) )म सं�या 264 म!, कॉलम (3) कL /0वि3ट के �थान पर, /0वि3ट “ बायोमास b]c यूट�स 

या ठोस बायो `यूल पेले_स”, को �ित�थािपत 6कया जाएगा; 
(ख) अनुसचूी ।। म!-6%, - 

(i) )म सं�या 57ख और उससे संब�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
(ii) )म सं�या 96 और उससे सबं�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 

/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“96क 4409 ब'ब ू`लोOरगं” ; 

(iii) )म सं�या 146 म!, कॉलम (3) कL /0वि3ट म!, श"द “अनुसूची I  म! 219 म! आने वाले 
मद4 को छोड़कर”, को अंत म! अंतः�थािपत  6कया जाएगा; 

(iv) )म सं�या 147 और उससे सबं�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
(v) )म सं�या 185 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 

/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“185क 7419 99 30 ]ास केरोBसन /ेशर �टोव” ;  

 

(2) (3) 

“61 या 6501  या  6505 पOरधान कL व�तुएं और कपड़4 के उपसाधन या 
कैप /टोपी जो बनेु हुए या )ोBशयाकृत हX, 

िजनका 0व)य म>ू य 1000 iपए /�त नग से 

अ�धक नह�ं है”   
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(vi) )म सं�या 195क और उससे संब�ंधत /0वि3टय4 के �थान पर िन
िलिखत )म सं�या और 
/0वि3टय4 को �ित�थािपत  6कया जाएगा, यथा: - 
 “195क 8420 ह�त चाBलत रबर रोलर 

 “195कक 8424 ,��कलर या बूंद-बूंद ,सचाई (ि/प ,सचाई) उपकरण0 के िलए नोज़ल” ;  
(vii) )म सं�या 206 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 

/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा:-  
“206क 87 `यूल सेल मोटर 1हीक!स” ; 

(viii) )म सं�या 231क  और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा:- 
“231ख 9607 �लाइड फा�टनस�”  

(ix) )म सं�या 235 म!, कॉलम (2) और (3) कL /0वि3टय4 के �थान पर िन
िलिखत 
/0वि3टय4 को �ित�थािपत 6कया जाएगा, यथा: 

(2) (3) 

“9619 00 30, 9619 00 40  

या 9619 00 90 

सभी व�तुएं”;  
(ग) अनुसूची III म!- 9%, - 

(i) )म सं�या 25 म!, कॉलम (3) म! श�द “ 6कसी भी /बलता के”, के प	ात, को6क और श"द “ [मोटर ि@/ट (पेAोल) म! Bमलाने के Bलए ऑयल माकD Eटगं कंप�नय4 को आपतूG 
6कए जाने वाले इथाइल अ!कोहल से िभ�] ” को अंतः�थािपत  6कया जाएगा; 

(ii) )म सं�या 52 और उससे सबं�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा:- 
“52क 3208 प!ट और वा�नGश [ िजनके अंतगGत इनेमल और लेकर है]  जो संि7�ट बहुलक या रसाय�नक jप म! उपांतOरत /ाकृ�तक बहुलक 

पर आधाOरत हX और जो अजल�य मा9यम पOरk0ेपत या 0वल�न है; 

है; इस अ9याय के :ट;पण 4 म! यथापOरभा0षत  

52ख 3209 प!ट और वा�नGश [ िजनके अंतगGत इनेमल और लेकर है]  

जो संि7�ट बहुलक या रसाय�नक jप म! उपांतOरत 
/ाकृ�तक बहुलक पर आधाOरत हX और जो अजल�य मा9यम 
पOरk0ेपत या 0वल�न है 

52ग 3210 अ<य प!ट और वा�नGश [ िजनके अंतगGत इनेमल, लेकर और 

mडस ् ट!पर हX] ;  इस /कार के �नBमGत जल वणGक, िजनका उपयोग 

चमड़ ेकL प:रस=ा के Bलए 6कया जाता है” ;  

(iii) )म सं�या 54क और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा:- 
“54ख 3214 ग ् लैिजयर पnुी, /रोपण पnुी, रेBसन सीम!ट, स�ंधरोधी यो�गक और अ<य अ<य मैस ् Eटक; प!टर भरक, भवन मखु4, भीतर� Eदवार4, अतंस ् छद4 या 

वैसी ह� व�तु> के Bलए अ<य –उच ् चताप सह पषृ ् टन �नBमG�तया”ं ;  
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(iv) )म सं�या 137 म!, कॉलम (3) म!, श"द, “या अंत म! जड़ु”े   के �थान पर को6क और श"द, “ [ब'बू̀ लोOरगं से िभ�] ” को जोड़ा जाएगा; 
(v) )म सं�या 177 ड. म!, कॉलम (3) म!, श"द, “अनुसचूी । म!, )म सं�या 123 म! आने 

वाले मद4 को छोड़कर”, को अंत म! अंतः�थािपत  6कया जाएगा  
(vi) )म सं�या 253 म!, कॉलम (3) कL /0वि3ट के �थान पर, /0वि3ट “तांबे कL बनी अ<य व�तुएं []ास केरोBसन /ेशर �टोव से िभ�]” को �ित�थािपत 6कया जाएगा; 
(vii) )म सं�या 319 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 

/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“319क 8418  /शी�तत, EहBमp और /शीतन या Eहमकरण उप@कर, 

bबजल� से चलने वाले या अNय; ताप पपं, शीषG”  8415 कL 

वातानुकूलन मशीन4 से BभNन”; 

(viii) )म सं�या 321 म!, कॉलम (3) कL /0वि3ट के �थान पर /0वि3ट “कैल!डOरगं या अ<य 
रोBलगं मशीन, इनसे िभ� जो धातु या कांच से बने ह4, और उनके Bसल!डर [ह	त चाBलत 
चाBलत रबर रोलर से िभ�]” को �ित�थािपत 6कया जाएगा; 

(ix) )म सं�या 341 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“341क  8450 घरेल ूया ल?/ी /कार कL धावन मशीन!, िजनके अतंगGत व ेमशीन! भी 

हX, जो धावन और शु3कन दोन4 कायG करती हX” ;  

(x) )म सं�या 376क और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“376कक 8507 60 00 Bल�थयम-ऑयन बैA�ज 

376कख 8508 वैAयूम Aलीनर 
376कग 8509 0वrयुत यांbpकL, घरेल ूसा�धp, @वत: पूणG 0वrयुत 

मोटर सEहत, शीषG 8508 के �नवाGत �नमGBलp4 से 

BभNन, [वैट sाइंडर िजसम! प�थरके sाइंडर लगे 
ह4 से िभ� ]  

376कघ 8510 शेवर, केश/क�तGp और बाल सफाई सा�धp, 

@वतपणूG 0वrयुत मोटर सEहत” ; 

(xi) )म सं�या 378 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“378क 8516 0वrयुत ताukएvणक या भंडारण जल ता0पp और 

�नमwजनन ता0पp 0वrयुत @पेस तापन उपकरण और 

मदृा तापन उपकरण ; 0वrयुत तापीय केश /साधन 

उपकरण (उदाहरणाथG केश शुि3कअत, केशवल�यp, 

वल�यन टांग ता0पp) और ह@तं शुि3केp; 0वrयुत 

म@pरण इ@pी; इसी /कार के अNय  तापीय सा�धp 

िजनका उपयोग घरेलू /योजन4 के Bलए 6कया जाता है, 

0वrयुत तापमान /�तरो�धp, उनसे BभNन, जो शीषG 

8545 के अंतगGत आत ेहX ।” ; 
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(xii) )म सं�या 383ख और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“383ग 8528 टेल�0वजन सेट (एलसीडी या एलईडी टेल�0वजन समेत) िजनकL �BCन का आकार 68 स!ट�मीटर से अ�धक न हो” ; 

(xiii) )म सं�या 401 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
 “401क 8705 0वBश3ट /योजन मोटरयान उनसे BभNन जो /धानता Dि�य0 या 

या माल के पOरवहन के Bलए अBभकि>प त हX (उदारहरणाथG 

]ेकडाउन लाOरय4, )ेन लाOरय4, अिxन  संबंधी यान, कं)Lट िमAसर लाOरयां, सड़क झाड़न लाOरया,ं फुहारन लाOरया,ं चल 

कमGशालाएं, चल 0व6करण यू�नट!) 

(xiv) )म सं�या 402 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“402क 8709 इस /कार के @वत: नोEदत संकमG Aक, िजनम! उuकलषGण या ह@तन 

उप@कर 6फट नह� ंहX, िजनका उपयोग कारखान4, भाडंागार4, डाकkpे4 

डाकkेp4 या 0वमानपuत न4 म! माल के कम दरू� के पOरवहन के Bलए 6कया 

6कया जाता है, इस /कार के Aैcटर4, िजनका उपयोग रेल @टे शन 

zलेटफाम{ पर 6कया जाता है, पवूGगामी यान4 के पजुD 

(xv) )म सं�या 403 और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
“403क 8716 अनुयान या सेमी अनुयान, अNय  यान जो यंp नोEदत नह� ंहX; उनके 

पजुD (कृ0ष /योजन4 के Bलए @वत: लदाई या @वत: उतराई अनुयान और 

और ह@त नोEदत यान से BभNन) (अथाGत ्हEैड काFस�, :रAशा और वसेै 

ह� यान) ; पशु rवारा खींच ेजाने वाले यान 

(xvi) )म सं�या 446 म!, कॉलम (2) और (3) कL /0वि3ट के �थान पर िन
िलिखत /0वि3टय4 
को �ित�थािपत 6कया जाएगा, यथा:- 

(2) (3) 

“9607 20 00 �लाइड फा�टनस�  के पा_Gस”;  

(xvii) )म सं�या 449क और उससे संब�ंधत /0वि3टय4 के प	ात िन
िलिखत )म सं�या और 
/0वि3टय4 को अंतः�थािपत  6कया जाएगा, यथा: - 
 “449कक 9616 इp फुहार और वैसे ह� /साधन फुहार 

और उनके धारक तथा शीषG, |ृंगार 

या /साधन �नBमG�तय4 के उपयोग के 

Bलए पाउडर-पफ और पैड” ; 

(घ) अनुसचूी –IV म!-14%, 

(i) )म सं�या 20, 21, 22 और 24 तथा उनसे संब�ंधत /0वि3टय4 को �नरBसत 6कया 
जाएगा; 

(ii) )म सं�या 120 और उससे सबं�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
(iii) )म सं�या 130 और उससे सबं�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
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(iv) )म सं�या 139 म!, कॉलम (3) कL /0वि3ट के �थान पर /0वि3ट “ 0वrयुत संचायक, 
िजसके अंतगGत उसके पथृ6कp भी हX, चाहे वे आयताकार (िजसके अंतगGत वगाGकार भी 

भी है) है या नह� ंजो Bल�थयम आयन बैA� से पथृक ह4” को �ित�थािपत 6कया जाएगा; 
जाएगा; 

(v) )म सं�या 140, 141, और 142 और उससे संब�ंधत /0वि3टय4 को �नरBसत 6कया 
जाएगा; 

(vi) )म सं�या 146 और उससे सबं�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
(vii) )म सं�या 154 म!, को6क श"द और अंक “ [ उन कं;यूटर मॉनीटर से िभ� जो 20 इंच 

से अ�धक न ह4 और टेल�0वजन के सेट टॉप बॉAस से िभ�] ”, के �थान पर को6क श"द श"द अंक और अHर “ [ उन कं;यूटर मॉनीटर जो 20 इंच से अ�धक न ह4, टेल�0वजन 
के सेट टॉप बॉc स और टेल�0वजन से_स (िजनम! एलसीडी और एलईडी टेल�0वजन 

आत े हX) िजनके �BCन का आकार 68 स!ट�मीटर से अ�धक न हो से पथृक” को �ित�थािपत 6कया जाएगा; 
(viii) )म सं�या 167 और उससे सबं�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
(ix) )म सं�या 171 और उससे संब�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
(x)  )म सं�या 175 और उससे सबं�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा; 
(xi) )म सं�या 224 और उससे सबं�ंधत /0वि3टय4 को �नरBसत 6कया जाएगा;  

2- ;g vf/klwpuk fnukad 27 tqykbZ] 2018 ds çHkko ls ço`Ùk gksxhA 

[¼laŒlaŒ fcØh&dj@th,lVh@fofo/k&21@2017 ¼[kaM&2½ 18½] 
fcgkj&jkT;iky ds vkns'k ls] 

MkW çfrek] 
okf.kT;&dj vk;qDr&lg&lfpo A 

26 tqykbZ 2018 

,lŒ vksŒ 216] fnukad 26 tqykbZ 2018 dk vaxszth esa fuEufyf[kr vuqokn fcgkj&jkT;iky ds izkf/kdkj ls 
blds }kjk izdkf'kr fd;k tkrk gS tks Hkkjrh; lafo/kku ds vuqPNsn 348 ds [k.M ¼3½ ds v/khu vaxszth Hkk"kk esa 
mldk izkf/kd`r ikB le>k tk;A                                                

[¼laŒlaŒ fcØh&dj@th,lVh@fofo/k&21@2017 ¼[kaM&2½ 18½] 
fcgkj&jkT;iky ds vkns'k ls] 

MkW çfrek] 
okf.kT;&dj vk;qDr&lg&lfpo A 

——— 

The 26
th

 July 2018 

Notification no. 18/2018- State Tax (Rate) 

S.O.  216 Dated 26
th
 July 2018— In exercise of the powers conferred by sub-section (1) of 

section 9 of the Bihar Goods and Services Tax Act, 2017 (12 of 2017), the Governor of Bihar, on the 

recommendations of the Council, hereby makes the following amendments in the Commercial Taxes 

Department notification No.1/2017- State Tax (Rate), dated the 29
th
June, 2017, published in Bihar 

Gazette, Extraordinary,  vide number 544, dated the 29
th
June, 2017, namely:- 

In the said notification, - 

(A) in Schedule I-2.5%,  

(i) after S. No. 102 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely: 

“102 A. 2207 Ethyl alcohol supplied to Oil Marketing Companies for 

blending with motor spirit (petrol)”; 
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(ii) in S. No. 123, for entries in columns (2) and (3), the following entries shall be 

substituted, namely: 

(2) (3) 

“2515 (except 2515 

1210, 2515 1220, 

25151290) or 6802 

Ecaussine and other calcareous monumental or building 

stone alabaster [other than marble and travertine], other 

than mirror polished stone which is ready to use”;  

 

(iii) after S. No. 170 and the entries relating thereto, the following serial numbers and 

the entries shall be inserted 

“170A 2809 Fertilizer grade phosphoric acid”; 

(iv) in S. No. 215, in the entry in column (3), the comma and words “, including coir 

pith compost put up in unit container and bearing a brand name” shall be inserted 

in the end; 

(v) in S. No. 219, for the entry in column (3), the entry “Coir mats, matting, floor 

covering and handloom durries”, shall be substituted; 

(vi) in S. No. 219A, for the entry in column (3), the entry “all goods” shall be 

substituted; 

(vii) in S. No. 222, for entries in columns (2) and (3), the following entries shall be 

substituted, namely: 

(2) (3) 

“61 or 6501 or 6505 Article of apparel and clothing accessories or 

cap/topi, knitted or crocheted, of sale value not 

exceeding Rs 1000 per piece”; 

(viii) in S. No. 225, in column (3), for the figure “500” the figure “1000” shall be 

substituted; 

(ix) in S. No. 264, for the entry in column (3), the entry “Biomass briquettes or solid 

bio fuel pellets”, shall be substituted; 

(B) in Schedule II-6%, - 

(i) S. No. 57B and the entries relating thereto shall be omitted; 

(ii) after S. No. 96 and the entries relating thereto, the following serial numbers and 

the entries shall be inserted, namely: - 

“96A 4409 Bamboo flooring”; 

(iii) in S. No. 146, in the entry in column (3), the words  “except the items covered in 

219 in Schedule I”, shall be inserted in the end; 

(iv) S. No. 147 and the entries relating thereto shall be omitted; 

(v) after S. No. 185 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely: - 

“185A 7419 99 30 Brass Kerosene Pressure Stove”; 

(vi) after S. No. 195A and the entries relating thereto, the following serial numbers 

and the entries shall be substituted, namely: - 

“195A 8420 Hand operated rubber roller 

“195AA 8424 Nozzles for drip irrigation equipment or 

nozzles for sprinklers”; 
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(vii) after S. No. 206 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“206A 87 Fuel Cell Vehicles ” ; 

(viii) after S. No. 231A and the entries relating thereto, the following serial number 

and the entries shall be inserted, namely: - 

“231B 9607 Slide fasteners”; 

(ix) in S. No. 235, for entries in columns (2) and (3), the following entries shall be 

substituted, namely: 

(2) (3) 

“9619  00  30, 

9619  00  40,  or 

9619  00  90 

All goods”;  

(C) in Schedule III-9%, - 

(i) in S. No. 25, in column (3), after the words, “of any strength”, the words, and 

brackets “[other than ethyl alcohol supplied to Oil Marketing Companies for 

blending with motor spirit (petrol)]” shall be inserted; 

(ii) after S. No. 52 and the entries relating thereto, the following serial numbers and 

the entries shall be inserted, namely:- 

“52A 3208 Paints and varnishes (including enamels and 

lacquers) based on synthetic polymers or 

chemically modified natural polymers, dispersed or 

dissolved in a non-aqueous medium; solutions as 

defined in Note 4 to this Chapter 

52B 3209 Paints and varnishes (including enamels and 

lacquers) based on synthetic polymers or 

chemically modified natural polymers, dispersed or 

dissolved in an aqueous medium 

52C 3210 Other paints and varnishes (including enamels, 

lacquers and distempers); prepared water pigments 

of a kind used for finishing leather”; 

(iii) after S. No. 54A and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“54B 3214 Glaziers’ putty, grafting putty, resin cements, 

caulking compounds and other mastics; painters’ 

fillings; non- refractory surfacing preparations for 

facades, indoor walls, floors, ceilings or the like” ; 

(iv) in S. No. 137, in column (3), after the words, “or end-jointed” the words and 

brackets, “[other than bamboo flooring]” shall be added; 

(v) in S. No. 177E, in column (3), the words “except the items covered in Sl. No. 123 

in Schedule I”, shall be inserted in the end; 

(vi) in S. No. 253, for the entry in column (3), the entry “Other articles of copper 

[other than Brass Kerosene Pressure Stove]” shall be substituted; 

(vii) after S. No. 319 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely: - 

“319A 8418  Refrigerators, freezers and other refrigerating or freezing 

equipment, electric or other; heat pumps other than air 

conditioning machines of heading 8415”; 
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(viii) in S. No. 321, for the entry in column (3), the entry “Calendering or other rolling 

machines, other than for metals or glass, and cylinders therefor [other than Hand 

operated rubber roller]” shall be substituted; 

(ix) after S. No. 341 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“341A 8450 Household or laundry-type washing machines, 

including machines which both wash and dry” ; 

(x) after S. No. 376A and the entries relating thereto, the following serial numbers 

and the entries shall be inserted, namely:- 

“376AA 8507 60 00 Lithium-ion Batteries 

376AB 8508 Vacuum cleaners 

376AC 8509 Electro-mechanical domestic appliances, with 

self-contained electric motor, other than vacuum 

cleaners of heading 8508 [other than wet grinder 

consisting of stone as a grinder] 

376AD 8510 Shavers, hair clippers and hair-removing 

appliances, with self-contained electric motor”; 

(xi) after S. No. 378 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“378A 8516 Electric instantaneous or storage water heaters and 

immersion heaters; electric space heating apparatus 

and soil heating apparatus; electro thermic hair-

dressing apparatus (for example, hair dryers, hair 

curlers, curling tong heaters) and hand dryers; 

electric smoothing irons; other electro-thermic 

appliances of a kind used for domestic purposes; 

electric heating resistors, other than those of 

heading 8545” ; 

(xii) after S. No. 383B and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“383C 8528 Television set (including LCD or LED television) 

of screen size not exceeding  68 cm” ; 

(xiii) after S. No. 401 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“401A 8705 Special purpose motor vehicles, other than those 

principally designed for the transport of persons or 

goods (for example, breakdown lorries, crane 

lorries, fire fighting vehicles, concrete-mixer 

lorries, road sweeper lorries, spraying lorries, 

mobile workshops, mobile radiological unit)” ; 

(xiv) after S. No. 402 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“402A 8709 Works trucks, self-propelled, not fitted with lifting 

or handling equipment, of the type used in factories, 

warehouses, dock areas or airports for short 

distance transport of goods; tractors of the type used 

on railway station platforms; parts of the foregoing 

vehicles” ; 
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(xv) after S. No. 403 and the entries relating thereto, the following serial number and 

the entries shall be inserted, namely:- 

“403A 8716 Trailers and semi-trailers; other vehicles, not 

mechanically propelled; parts thereof [other than 

Self-loading or self-unloading trailers for 

agricultural purposes, and Hand propelled vehicles 

(e.g. hand carts, rickshaws and the like); animal 

drawn vehicles]” ; 

 

(xvi) in S. No. 446, for entries in columns (2) and (3), the following entries shall be 

substituted, namely: 

(2) (3) 

“9607 20 00 Parts of slide fasteners”;  

(xvii) after S. No. 449A and the entries relating thereto, the following serial number 

and the entries shall be inserted, namely:- 

“449AA 9616 Scent sprays and similar toilet sprays, and mounts 

and heads therefor; powder-puffs and pads for the 

application of cosmetics or toilet preparations”; 

(D) in Schedule-IV-14%, 

(i) S. Nos. 20, 21, 22, 24 and the entries relating thereto, shall be omitted; 

(ii) S. No. 120, and the entries relating thereto, shall be omitted; 

(iii) S. No. 130, and the entries relating thereto, shall be omitted; 

(iv) in S.No. 139, for the entry in column (3), the entry “Electric accumulators, 

including separators therefor, whether or not rectangular (including square) other 

than Lithium-ion battery” shall be substituted; 

(v) S. Nos. 140, 141, 142 and the entries relating thereto, shall be omitted; 

(vi) S. No. 146  and the entries relating thereto, shall be omitted; 

(vii) in S. No. 154, for the words, figures and brackets “[other than computer monitors 

not exceeding 20 inches and set top box for television]”, the words, figures and 

brackets “[other than computer monitors not exceeding 20 inches, set top box for 

television and Television set ( including LCD and LED television) of screen size 

not exceeding  68 cm]”shall be substituted; 

(viii) S. No. 167 and the entries relating thereto, shall be omitted; 

(ix) S. No. 171 and the entries relating thereto, shall be omitted; 

(x) S. No. 175 and the entries relating thereto, shall be omitted; 

(xi)  S. No. 224 and the entries relating thereto, shall be omitted. 

2. This notification shall come into force on the 27
th
 July, 2018. 

[(File No. Bikri kar/GST/vividh-21/2017 (Part-2) 18)] 
 

By the order of Governor of Bihar, 

DR. PRATIMA, 

Commissioner-cum-Secretary. 

 

———— 
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